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(b) whether there are many cases of 

sub-standard quality of the drugs 
being produced; and

(c) If so, the action taken by Gov
ernment to obviate the risks to human 
life?

THE MINISTER OF PETROLEUM, 
CHEMICALS AND FERTILIZERS 
(SHRI H. N. BAHUGUNA): (a)
The following steps have beer, taken 
to promote and intensify the research 
in the drug industry: —

(i) Industrial udnertakings, other 
than those falling within the 
purview of the MRTP Act 
and FERA which take up 
the manufacture of any item 
based on the technology 

. ^developed by any of the 
laboratories established. by 
the Council of Scientific and 
Industrial Research and 
laboratories approved by the 
Department ©f Science and 
Technology will be exempted 
from the licensing provi
sions of the IDR Act. This 
facility will also be available 
in respect of sponsored re
search udnertaken by Natio
nal Laboratories on behalf of 
industrial undertakings, in 
respect of projects approved 
by the Deptt. of Science & 
Technology haring due re
gard to their priority and 
relevance to econray.

(H) As per Import Trade Control 
Policy for 1977-78 all recog
nised research and develop
ment units will be eligible to 
Import their requirements of 
raw materials, components. 
Instruments equipment and 
canalised items etc., for re
search and development pur
poses without • licence up to 
Rs. 5 lakhs per annum.

In the Drug Industry a good num
ber of drug manufacturing units 
have registered R ft D unit. In 
Chapter VII and Annexures thereto 
°f the Report of the .Committee on
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some recommendations have oeen 
made and the same are still under 
consideration of the Government. A 
copy of this Report was laid on the 
Table of the House on 8-5-75.

(b) and (c ). Information is being 
collected and will be laid on the 
Table of the House.

Development of Broad Gau?e Lines 
in Rajasthan

250. SHRI KRISHNA KUMAR 
GOYAL: Will the Minister of RAIL
WAYS be pleased to state:

(a) whether Rajasthan has tyeen *
experiencing difficulty in its industrial 
development for want of proper deve
lopment of* broad gauge lines and 
railway yard facilities in the State; 
and *

(b) the prospective plan for the deve
lopment of railway lines in the State?

THE MINISTER OF RAILWAYS 
(PROF. MADHU DANDAVATE):
(a) and (b). Considering the need 
for broad gauge lines in Rajasthan, 
Government have approved conver
sion of Suratgarh-Bhatinda and 
Delhi-Ahmedabad lines into broad 
gauge.

Survey for a new metre gauge line 
from Bikaner to Chattargarh which 
will serve Rajasthan Canal Area has 
also been included in the current 
year's budget.

Surrender of Class III and IV Posts 
during Emergency

251. SHRI A. K. ROY: Will the
Minister of RAILWAYS be pleased 
to state:

(a) whether a large number of Per
manent posts in Class III and Class 
XV cadres have been surrendered 
during emergency;
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